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OPEN COURT

CENTRAL ADMINISTRAT IVE TRIBUNAL
ALLAHAB AD BENCH ALLAHAB AU,

Original Application No., 961 of 1997.

Allahabed this the 27th day of March 2003,

Hon'ble IMreJustice R.R.K. Trivedi, Vice-Chairman.

Virendra Kumar
aged about 55 years

Son of Late Kalikar Ram

Posted as Assistant Personnel Officer,
Northern Railway, Divisional Railway Manager
Office, Allahabad,

. -...-..Fppliﬁan‘l‘..

(By Advocages: Sri Sudhir Agrawal)

versus.

ls Union of India
through the Secretary
Ministry of Raillways,
New Delhi,

2 The Chairman
Railway Board,
Railw Bhawan
New De lhll

3% The General Manager

Northern Railway
Baroda House,
New Delhi,

4, The Divisiopal Railway Manager
Northern Rallway
Allahabad.
5, The Senior Divisional Personnel Officer/

Divisional ﬁailway Manager
Northern Rallway, Ambala.

----.....iﬁspol‘ﬂents.
(By Advocate : Sri A.K. Pandey)

By this O,A. filed under section 19 of Administrative

Tribunals Act 1985, the applicant has challenged the
adverse cenitry communicated to him vide letter dated 29.05.1995

(Annexure 1). The. entry was gilven for the year 1994-95,

The applicant has already attained the age of superannuation,
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infractuous by lapse ©of time. The B.aﬂ is accﬂrdinglﬁﬂ

dismiss ~s infractuous.
s dismissed as If

No order as £o costse.

| vic_aei.cha irman,

Manish/—




